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GOVERNMENT OF INDIA
 MINISTRY OF FINANCE
i+ DEPARTMENT OF REVENUE
{'ENTRAL BOARD OF DIRECT TAXES

’ : i1
'NEW DELHI, THE fﬁ ?,7 1999

NOTIFICATION
(INCOME TAX)

8.0. No. é In exercise of the powers conferred b} the su_f)-claliSe:l(iv) of
clausé(23C) ofit gection 10 of the Income-tax Act,1961(43 of 1961),'“161{ '.-‘Ceﬂtrzil,
Government hclfcby nolifies the “South Central Zone Cultural Centre, Nag’j);ﬂl".’ fot
the purpose 01"Fi the said sub-clause for the assesstient year .1997'9'9, subject__ lo the

following conditions, :namely:

() . the assessee will apply its income, or accumulate for apj:ﬂicaﬁoﬂ;‘bvﬁoliy
“and exclusively to the objecis for which it is established; : ,

. ,. - : L
(i)  the assessec will nol invest or deposit 1ts funds (othet thatt volintaty
contributions received and maintained in the form of jewellety, fiithitivre.
ctc.) for any period during the previous years relevant to. the asséssmienit
years mentioncd above other wise than in any one or tore of the fortng of
L J%wdcs speciliod in sub-soution (5) of Section 11; ' -
(ifi)  this notification will not apply in relation to any income being profity arid
gains of business, unless the business is incidendal to the attainment of the
objectives of the asscssee and separate books of accounts are malntaliied

in respect of such business. '
(SAMAR BHADRA)
! UNDER SECRETARY TO THE GOVERNMENT OF INDIA
NOTIFICATION No. ][0 7% (E.NO. 197/60/ 99-1'TA-1 §
To | - "

The Manager,
Government of [ ndia Press,
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